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1 WP-34573-2024
IN THE HIGH COURT OF MADHYA PRADESH
AT JABALPUR
BEFORE
HON'BLE SHRI JUSTICE SURESH KUMAR KAIT,
CHIEF JUSTICE
&

HON'BLE SHRI JUSTICE VIVEK JAIN
ON THE 16% OF APRIL, 2025

WRIT PETITION No. 34573 of 2024

KAMILESH KUMAR SAXENA
Versus
THE STATE OF MADHYA PRADESH

Appearance:
Shri Swapnil Khare - Advocate for the petitioner.

Shri Ritwik Parashar - Govt. Advocate for State.

Per. Hon'ble Shri Justice Suresh Kumar Kait, Chief Justice

The petitioner has prayed for following relief in this petition :-
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2. Undisputedly, the petitioner retired on 30.06.2020 and is seeking
benefit of 4th ACP, which 1s w.e.f. 01.07.2023. That Scheme is not
applicable retrospectively and the petitioner retired much before 01.07.2023.

Therefore, the benefit of the same cannot be given to the petitioner herein
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because the petitioner was not in service and was not stagnating as on
01.07.2023..

3. Accordingly, petition 1s dismissed.

(SURESH KUMAR KAIT) (VIVEK JAIN)
CHIEF JUSTICE JUDGE

Biswal

Signature-Not Verified

Signed by: SHIBA/NARAYAN
BISWAL

Signing time:Z}-04-2025
17:28:39



		shrisnbiswal@gmail.com
	2025-04-21T17:28:55+0530
	SHIBA NARAYAN BISWAL


		shrisnbiswal@gmail.com
	2025-04-21T17:28:55+0530
	SHIBA NARAYAN BISWAL




